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Shri D. B. Ch .... IID: I am not DWire 
ot any complaint about aon-avail.bi-
lIty of wheal, but If the hon. Member 
hal got something in his mind, he can 
refer the matter to u.s and we shall 
look Into it. 

Sllri P. R. Patel: After the carving 
out of zones and the restrietionl on 
the movement of wheal, I want to 
know whether the prices have In-
creased and at the .ame time whe-
ther there hove been blaek-marketing 
and scardty of wheat? 

The ln ~t r of Food IUId Anl~al
tare (Shrl C. Sabramanlam): We 
bave to take into account the commo-
dity we are speaking about. As far 
.8 the jndigenous wheat is concerned, 
movl!'ment from one State to another 
is completely banned. What i. mDved 
from St.te to State account i. be-
ing sold in th" open market; th.t is a 
controlled commodity and is ,old a& 
controlled prices. As far as import-
ed wheat is concerned, it is also sold 
.t controlled prices. SCI!l1e s:nall 
quantities may be smuggled from one 
State to another and sold at very 
high prices, but that should not be 
taken as a normal feature. 
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Shrl C. Sabramaalom: There <.nr.ot 
be one price in the country bee'lIle 
there are States which are .urrlu. 
and in those .urpill.; S:ates wheat will 
he sold at a lower price. In other 
places whore movement hal rot 10 
take place from surplus to deficit 
.rea., there will he the trade m.r~in, 
transport charge" handling c~.arll  .. 
etc. It will not therefore. be p~,I - I. 

to have a uniform price throull ~out 
the COWltry. 

Dr! Barisll CIwlcIra Mathar: The 
boa. Deputy Minister laid that be WI' 
not aware of the acarcity of wheat 
In Rajaothan. I wonder U he hili not 
read the report on food rluts III 
Rajasthan; the Chief Minister was 
running trom place to place. I also 
wrote letters to the Prime M;ni,ter 
and the FoOd Minister that wheat was 
selling at Rs. 100 per qui.,tal in 
Jodhpur and Jalpur. He is bl,asfully 
ignorant of all these! 

Sui C. Babramanlam: Raj •• than 
lIenerally depends upon its own indi-
genous p:-oductlon for distrituhon. 
Last week the Chief Minister, Rajas-
than, \I,rss here and he repr('1arted 
thaI, because of the mon'oo., condi-
tions, the market availability w •• 
les. and, Iherefore, more ~mport.d 

wheat should be riven. I have pivea 
more imported wheat to Raja.t!!an. 

WRITTEN ANSWERS TO QUES-
TIONS 

Sagar PrIce Enqal..,. Commlssloa 

rShrlmatl Sa ... ilrl Nlram, 
'IO'J J ShrJ Ja· hvant Mehta: 
. 'll';"rl 81bhntl M:shra: 
Sb.rl K.. N. TiwlU"Y: 

Will the Minister of Fooa ... 
Arrkultare be p: .... d \0 rerer to 
the reply given to Starred Qurstion 
No. 944 on the 20th April, 1 6~ .nd 
.t.te: 

Ca) whothpr the SUlla. Prl"" En-
quiry Commission has since lub-
mit'ed Its tlnal reporl; and 

(b) if 80, the maln re"Drnal.nd •• 
tlons bhoreof? 

The MInister of Foo" "nil Apl.al-
ture (Shrl C. Subramanlam): (a) No, 
Sir. 

(b) Does not arise. 

New Sapr Paetorl. 

r 8hrl P. C. BOrooah: 8hrl Krl ..... .,.1 Sinda, 
I Ihrl '."" .. ant Mehta: 
I Shrl B ...... : 

'I I.~ 8IJri ... L. , ...... : 
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IIhrl SetllIe: 

i· Sh.l P 'It. Chalrravertl: 
Maharajkamar Vljaya 

I h~~ d~. Llllla Reddy: 
8hri Paruhar: 
, 8hrl KaghunaOl Singh: 
L Shri B1gn: 

Will the Min:st"r of 1'004 IUId 
Arrleulture be pleased 10 cafer .0 
CIIe reply ,Iven to Starred Q,lcstioll 
Nt). 21" on th& 2nd March, 1&65 and 
.!.ale: 

(a) the number of licences for nell 
.ugar factories sinc:e isSU2d; 

(b) where they are to be set up, 
their pl'oduction capacities and h 
... h ch _tors they are to be set up; 
and 

(c) how many further letters of 
Inlen t have .inee been .u~d for 
the expansion of sugar factories in 
each I""lor? 

TIle MIl"I"" of 1'004 and Agricul-
ture (8hrl C. ltabramanlam): (al and 
(b). Letters of intent hav. bem issued 
In August, 1118!1 for the esta;)lishment 
of 9 new sugar factories in different 
State •. A stllt"ment Riving the requir-
ed partlcula .. Is Ipld on the Table of 
the House. rp'aoed I" Ubra"1l. See 
No. LT-4679/65]. 

(c) Since 2nd March, 1965 letters of 
Intent have been I,sued In 7 more ex-
pansion c •• ,,_1 in the cooperative 
\lector and • In the joint stock lector. 
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.SlO {Shrl D.  D. Pori: 
. Shrl Yampa! S:ugh: 

Will the Minister of Social Seelll'ltJ 
be pleas!!Ci to .tate: 

(a) whether Government ta". 
ronaidered tho Report of thP Com-
mi lee appointed to go inlo the 
affairs of the Institution for Ole 
Blind at Panchkuin Road, New 
Delhi; 

(b) whdher it is a fact that the 
conditions in the Institution are dep-
lorable; and 

(c) if 90, the steps taken to Im-
prove t'>e workinll and conditiona .t 
CIIe Institution? 

The Depoty Minister In the Depart.-
m~nl of Saelal Suurity (Shrlmlltl M. 
Chand,asekhar): (nl Yes. Sir. 

(b) This Deparlment has no reasoo 
to doubt the facts stated In the re-
port. 




